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HIGH COURT OF JUDICATURE AT ALLAHABAD
LUCKNOW

PUBLIC INTEREST LITIGATION (PIL) No. - 232 of 2023

Ram Sanehi
..... Petitioner(s)

Versus

State Of U.P. Thru. Chief Secy. Ministry Of

Medicale Health Deptt. Civil Secrt. Lko. And

Another L. Respondent(s)

Counsel for Petitioner(s) . Nagibullah Khan, Ambrish Kumar
Dubey

Counsel for Respondent(s) : C.S.C., Namit Sharma, Shailendra
Singh Chauhan

Court No.-1

HON'BLE RAJAN ROY, J.
HON'BLE ABDHESH KUMAR CHAUDHARY, J.

1. Sri Shailendra Singh Chauhan is present for Nagar Nigam. He informs
us that after passing of the order dated 28.03.2023, the dairy which was
being run illegally within the municipal limits has been removed. He has
placed instructions in this regard, which are taken on record.

2. Noneis present for the petitioner to press the present PIL.

3. ThePIL isdisposed of accordingly.

(Abdhesh Kumar Chaudhary,J.) (Rajan Roy,J.)
January 7, 2026

Anuj Singh
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ANUJ PRATAP SINGH

High Court of Judicature at Allahabad,
Lucknow Bench
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